75 Written Answers

1973 & ‘fargeara’ # wwifwa qg aamER
T & Afew ¥ amar § fowd ag
Farar 1 § e dama 3 wen-wen 7w
gfF asFy iy F@ Il Q4T O
am gat  faQdY a@l g qEERI
Tt amE fwar @ @

(=) za d9g FFY 7% -9
¥ qar =|ar ¢ fF 1973 & T o@
qrAAT 9T war a1 fagd a9g w0
¥l AFM Qg @YX F FIT TF &I
auet w1 gfem g freware #5 faar
TAT AT I TF TRGIX AAT I9F &1 &Y
g2 F AT W@ @I | ATHT mAWIR
1 TFET F fag axFR g fry
it arEt 3 Afaf@wa TRad Qar
a7 gifas Al & garg afafagl
& F3r o mr 3fs 3 ag gfafma a3
fe g7 mifas waral 3 ofeq<i s gudT
gata fd am T FA sEwEd @
fag adt fear arg |

Assault on hotel employees by General
Secretary and office bearers of Asoka
Hotel Karamchari Sangh

5758. SHRI
SHASTRI :

SHRI S. M. BANERJEE :

Will the Minister of TOURISM AND
‘CIVIL AVIATION be pleased to state :

(a) whether the General Secretary
and otner office bearers of Ashoka
Hotel Karamchari Sangh assaulted an
-employee of the Hotel and a police
criminal case has been registered against
them and after being arrested they were
released on bail later on;

RAMAVATAR

(b) whether they have not been sus-
pended so far by the L.T.D.C. manage-
ment whereas the management had
suspended the office-bearers of the All
India I.T.D.C. Employees Union in the
month of March, 1973 in a similar
case ; and

- (c) if so, the reasons therefor and
the action Government have taken or
propose to take in the matter ?
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THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM
AND CIVIL AVIATION (DR. SARO-
JINI MAHISHI) : (a) It has been
alleged that the General Secretary of
the Ashoka Hotel Karamchari Sangh
and some others assaulted a few em-
ployees of the Ashoka Hotel on 22nd
October, 1973. On receipt of a com-
plaint, the Police intervened and filed
a complaint against the alleged
assailants in a Jocal Magistrate’s Court
under Section 107(1) of the Criminal
Procedure Code. They were released
on bail on furnishing security.

(b) and (c). The incident of Ma-ch
1973 was different frem that of October
1973. In "the latter case, it was only
an apprehension of breach of pzaee and
no prima-facie criminal offence under
the Indian Penal Code has becn made
out so far against the persoas com-
cerned. Hence they have not been
suspended by the management so far.
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Statement of income filed by Doctors

of Dhanbad Division of Eastern Rail-
ways for Income-Tax Assessment

5760. SHRI K. M, MADHUKAR :
SHRI RAMAVATAR
SHASTRI :

Will the Minister of FINANCE be
pleased to state :

(a) whether the Railway Doctors
yetting non-practicing allowances are
submitting the statement of their income
after including the visiting fees charged
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by them for correct asessment of

Income-tax ; and

(b) if so, whether the visiting fees
taken by each Doctor of Dnanbad
Division, Eastern Railway during 1970,
1971 and 1972 had been included in
their Annual Stafements of Income-
tax ?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI K, R. GANESH) : (a) A sam-
ple check of the returns of some Rail-
way doctors assessed in Calcutta indi-
cates that some of these doctors declared
their income from profession separately
apart trom income from salary without
however giving defails  regarding  the
visiting fees charged by them.

(b) The Income-tax returns filed by
the doclors of the Dhanbad division of
the Eastern Railways do not indicate
any income by way of visiting fees.

Directives to Ministries to effect eco-
nomy especially in Petrol consumption

5761. SHRI BISHWANATH
JHUNJHUNWALA : Will the Minister
of FINANCE be pleased to state:

(a) whether Government had issued
dircc ives to all Ministries to effect
economv in their budget in view of
the difficult financial position prevailing
in the country ;

(b) if so, the Ministry-wise break-up
of economy actually effected ; and

(c) whether any directive has been
issued to economise use of petrol for
staff cars and if so, the present,
Ministrv-wise break-up of expenditure
and the economy actually effected ?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI K. R. GANESH): (a) to (c).
A statement is laid on the Table of the
House. [Placed in Library See No.
LT 6091/73].

Shifting of Foreign Plants

5762. SHRI NAWAL KISHORE
SHARMA :
PROF. MADHU DANDA-
VATE :

Will the Minister of COMMERCE
be pleased to state :

(a) whether there is any proposal by
four foreign firms to shiff their entire
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plants to India;

(b) if so, the details of the countries
which have offered and the plants and
industries to be set up;

(¢) the main features of the steps
taken by Government to consider such
offers ; and

(d) the location of such plants, 1t
any, in Rgjasthan?

THE DEPUTY MINISTER IN THE
MINISTRY OF _ COMMERCE
(SHRI A. C. GEORGE) I (a) and
(b). Apparently, the reference is ‘o the
news items in ‘The Times of India’
dated 26th November, 1973 under the
heading “Four Foreizn Offers to Shift
Plants to India”. Out of the four
proposals mentioned in this news item,
two are not exactly transfer of plants
to India but are proposals for import
of sccond-hand machinery.  There is
only one proposal received for transfer
plant from USA to India for the manu-
facture of Luxury Diesel Trawler
Yach's on 100% export-oriented basis
in cojiaboration with a U.S. firm. As
regards the reference in the above men-
tioned “Times of India” news item of
26th November, 1973 about the propo-
sal of a Danish Manufacturer of Stain-
less Steel Cutlery, no concrete propo-
sals has been received so far.

(c) The proposal of shifting of plant
for the manufacture of Luxury Yachts
is under consideration of the Govern-
ment.

(d) No, Sir.

Difficulties faced by Textile Mills in
Kerala
5763. SHRI N. SHREEKANTAN
NAIR :

SHRI VARKEY GEORGE:

Will the Minister of COMMERCE
be pleased to state :

(a) whether it has been brought to
his attention that textile mills in Kerala
are facing difficuties due to inadequate
supply of Staple Fibre; and

(b) if so. the steps taken to assure
generous allotment of this important
raw material ?





